
pZ½TtsA BEi\CH, PATt.0 
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Date of decision: 12.12.96 

Ganesh Kumar Vjdyarthy. Applicant. 

v rs. 

TheDjnion of Ixriia& Ors. 	: Respondents. 

Counsel for theapliCant. 	: Shri L.p.Sinha. 

counsel for the respondents : : None. 

CO R A M 

Bonble Mr. K.D..Saha, Merrber(Administrative) 

Hon sble Mr. D.Purkyastha, Member (Juaicial) 

- 	ORDER 

Hon'ble Mr. K.D.Saha, Merrer(A) 

Heard the learned counsel for the appliCart 

on the qstion of admission. 

This application is directed against non-

appointment of the a opli Ca nt on the '- ost of EDUA, i'4ada Ui 

S.O. in Patna postal Division although the applicant 

got higher marks than the respondent no.6 who had been 

appointed. It is further stated that theapplicanit ful-

filled all the conditions for the said aopointment but 

ignoring his claim responO.eflt no.6 has beeflapoiflted.to  

the post. Theapplicant is stated to have submitted a rerre- 

sentation to the Ojef Post Master (eneral (Responzlent 

no.2), Bihar Circle, Patna, vjde Annexure_A/7, dated 

01.01. 1996,,but to no effect. 

After going thrDugh the averments on record 

a nd c onsicte ring the s ubmi s s ions made, we a re of the v iew 

that this application can be dis-oSed of by giving a 

ai.rection toresoondent no.2 to consider and dispose of 
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the representation of theapplicant as at Annexure_A/7 

by reasoned and speaking order. 

4,, 	Accoringly, we direct the Lesponeflt flO.2 

(CP, Bihar Circle, patna) to consider art. dispose.of 

the representation as at Annexure-.A/7, dated 01.01.1996 

within three months from thete of receipt of a copy 

of this  order alongwith a copy of the O.A.No.327/96, 

which theapplicant shall submit before the respor.ent no.2 

within a month from today. 

5. 	The a ppliCation is  lisoosed of a ccorlirigly 

with tile  aboveoflier. 
- 

V(1.Pur yastha) 	 (K.i.SAHA) 
Member(J) 	 Member (A) 
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